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ELECTION COMMISSION OF INDIA
CORRIGENDUM
New Delhi, the 5th September, 2014
0. N. 199(E).— In para 3 of the Commission’s Notification No. 576/Exit/2014/SDR (Bye-HP&LA) dated

29th August, 2014 for the words and figures “6-Medak Parliamentary Constituency in Andhra Pradesh” the words and
figures “6-Medak Parliamentary Constituency in Telangana” shall be substituted.

[No. 576/Exit./2014/SDR(Bye-HP&LA)]

By Order,
ASHISH CHAKRABORTY, Secy.
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